NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

W TRIBUNAL,
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LA

BENGALURU BENCH, BENGALURU, HELD ON 05.01.2018.
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Counsel for petitioner is present. Counsel for respondent is also present. Both the
counsels have filed joint memo signed by both the parties informing the mode of payment
towards full payment of the claim of the operational creditor. The counsel for operational
creditor reported that as per the terms of settlement, the first payment of Rs.10.00 lakhs was
received and the remaining payments are on different dates ending on 28.02.2018 and
requested the Tribunal to keep the matter pending till the corporate debtor completes the terms
of settlement.

The Tribunal decides to list it on 02.02.2018 to see whether the corporate debtor will
honour two payments referred to in the compromise memo which are prior to 02.02.2018.

Therefore, the matter is listed on 02.02.2018.
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